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HIGH COURT OF KARNATAKA, BENGALURU

NOTIFICATION NO. HCRB 3/2023 (DRIVER - KKR)
DATED 06™ MARCH 2023

RECRUITMENT OF CANDIDATES TO THE POST OF DRIVER

LAST DATE FOR SUBMISSION OF APPLICATION THROUGH
ONLINE: 06T™H APRIL 2023

It is hereby notified that online applications are invited from
eligible candidates belonging to Kalyana Karnataka Region only -
Local Cadre) and who are qualified as on the last date fixed for
submission of applications for Direct Recruitment of 02 Posts of
Drivers on the Establishment of High Court of Karnataka, Bengaluru,
through online link on
http://karnatakajudiciary.kar.nic.in/recruitment.php

1. Method of Recruitment:

Selection of candidates will be made in accordance with the High
Court of Karnataka Service (Conditions of Service and
Recruitment) Rules, 1973 as amended from time to time and the
High Court of Karnataka Service (Direct Recruitment by
Selection) Rules, 1984, as amended from time to time.

2. Minimum Qualification:

The applicant must have passed SSLC or equivalent examination
and must possess licence for driving Heavy Passenger Motor
Vehicle or Heavy Goods Vehicle and have a minimum of 5 years
experience in driving. Further, the applicants should have fair
knowledge of English and Kannada.

NOTE: 1) SSLC or equivalent examination means courses
as prescribed in Government of Karnataka
Circular No. DPAR 81 SCR 2017 dated
27.02.2018.

2) The candidates who are appointed as Drivers
and posted to either Dharwad/Kalaburagi
Benches and Leave Reserve Drivers in Principal
Bench of High Court of Karnataka shall also
discharge the office duties as assigned to them
apart from the Drivers Duty.
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3. Scale of Pay:

325500 - 81100/- (Level-4) with admissible allowances as per
the High Court of Karnataka (Officers & Officials) Revised Pay
Rules 2018.

4. Probation:

The applicant if appointed, shall be on probation initially for a
period of two years or for extended period, if necessary.

5. Age Limit:

1. As on the last date of submission of online application, the
applicants must have attained the age of 18 years in respect
of all categories and not attained the age of:

a. 40 years in the case of a person belonging to
Scheduled Caste / Scheduled Tribe / Category-I of
other Backward Classes.

b. 38 years in the case of persons belonging to Category
II-A/ II-B/ III-A/ 1II-B of other Backward Classes; and

c. 35 years in the case of a person belonging to General
Merit.

2. Not withstanding anything contained in Rule 6 of the
Karnataka Civil Services (General Recruitment) Rules, 1977

a. In case of a candidate who is or was holding a post
under the Government or a local authority or a
Corporation established by a State Act or a Central
Act or established by the Government under a State
Act or Central Act and owned or controlled by the
Government, the age is relaxed by the number of
years during which he/she is or was holding such
post or ten years whichever is less;

b. In case of a candidate who is an Ex-serviceman - the
age is relaxed by three years plus the number of
years of service rendered by him in the Armed Forces
of the Union;

c. In case of a candidate who is a Widow - the age is
relaxed by ten years;
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3. The minimum and maximum age limit shall be as on the last

date fixed for applying online i.e. 06t April 2023.

02 posts of Driver under Karnataka Kalyana Region

Un- Women Rural Kannada Project Ex- Trans-
Category . . Medium Displaced Service Total
reserved | candidate | Candidate gender
Student Person men 4
General ) 1 ) ) ) ) ) 1
Merit
Cat - I 1 - - - - - - 1
Total 1 1 - - - - - 2

* Indicates the classification as per Government Order No.
DPAR 179 SeNeNi 2020 dated 14.07.2021

7. General Instructions :

While submitting application through online, the candidate
shall ensure that he/she fulfills the eligibility criteria and other
norms and that all the particulars furnished by him/her are correct
in all respects. Further, the candidate shall read all the instructions

carefully before submitting the online application.

I. Proceedure for submitting application through online:

a. The candidate shall submit his/her application through online
the High of
https://karnatakajudiciary.kar.nic.in/recruitment.php
Applications sent/submitted by any mode other than
online will not be considered.

on

Court Karnataka website

b. The candidate is required to fill up the required data while
submitting the online application and payment of fee shall
be made in accordance with the instruction mentioned

The should that the

particulars filled in are correct in all respects before final

hereunder. candidate

ensure

submission of the online application. Application once
submitted cannot be withdrawn or modified.
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c. The candidate shall provide his/her Mobile number and
valid Email ID mandatorily for communication at relevant
columns while submitting online application. The authority
is not responsible for non-receipt of SMS or Email due to

furnishing of incorrect information.

d. The candidate shall scan his/her latest passport size
photograph with white background (having 5 cms of length
X 3.5 cms of breadth with max. size 50kb) and signature on
white paper in black ball point pen (having 2.5 cms of length
X 7.5 cms of breadth with max. size 25kb) in jpg format and
upload the same, while submitting the online application.
The jpg images shall be clear and visible, else the

application will not be considered.

e. The candidate shall mandatorily upload
1. His/her 10th standard or equivalent examination marks
card,

2. Valid Driving Licence in Light Motor Vehicle with Heavy
Passenger Motor Vehicle or Heavy Goods Vehicle,

at the time of submitting online application. The scanned
document shall be uploaded in PDF format only and it shall

be clear and readable.

f. Before final submission of online application, the candidate
will be able to preview his/her duly filled application.
Candidate is advised to take printout of the filled up

application for his/her record.

g. The candidate should retain a copy of his/her application
with application number carefully for generation of
Intimation Letter from the link provided on the website of
High Court of Karnataka and for any other information
regarding his/her eligibility for Interview.
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h. a) The candidate is advised to visit website of High Court of

Karnataka — Recruitment Notifications Section at regular
intervals for updates regarding Driver posts.

b) The list of eligible candidates short listed for Driving Test /
Interview will be published on the High Court of Karnataka
website -
https:/ /karnatakajudiciary.kar.nic.in/recruitment.php
Further, a link will be provided for downloading the
Intimation for Interview. The candidate must bring the said
Intimation letter at the time of appearing for the Interview.

c) Intimation will also be sent to the eligible candidates
through SMS and Email to the Email-ID furnished by the
candidates at the time of submission of online application.

d) The applicants who are shortlisted for Driving Skill
Test shall have to pay the “Driving Test Fee” fixed by
the concerned Regional Transport Office.

e) No Intimations will be sent by post.

i) In case the candidate submits more than one online application
form, he/she must note that application which is submitted in
last by him/her will only be entertained by the Registry.
No correspondence requesting to accept previous
application(s) will be entertained by the Registry.

j) The candidates called for Driving Test / Interview will have to
appear for the same at their own cost at the place and time
decided and notified by High Court of Karnataka.

II. Application Fee:

a. The candidates belonging to General Merit and other
Backward classes [other than Scheduled Caste /
Scheduled Tribe / Category-I] shall pay an Application
Fee of ¥ 500/- (Rupees Five Hundred Only).

b. Further, the candidates belonging to Scheduled Caste/
Scheduled Tribe / Category — I shall pay an Application
Fee of ¥ 250/- (Rupees Two Hundred and Fifty Only)
prescribed for the post, by any of the following mode of
payment.
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() Omnline Payment: On submission of online
application, the candidate shall make the
online payment of application fee by SBI online
payment gateway mentioned in the online
application.

OR

(i) Challan Form: On submission of online
application, the candidates shall download the
challan through the SBI online payment
gateway link as mentioned in the online
application in PDF format and shall remit the
prescribed fee in any branch of SBI. (System
need to support PDF reader-like Adobe Acrobat)

Note: i) After successful payment of fee from the SBI Portal,
the candidates are hereby instructed to download
the E-receipt from SBI Portal in PDF format and
thereafter fill up payment/fee details by clicking
‘SBI Payment Details’ Button. The PDF E-receipt
should be uploaded by clicking on ‘Application Fee
and Fee Receipt Button’.

ii) The candidate must note that fee once paid will not
be refunded in any circumstances even in case
where fee has been paid by the candidate for more
than one application.

8. Last date for submission of application and payment of
application fee:

a. To avoid last minute rush, the candidates are advised
to submit the online applications well in advance. The
website will accept the applications round the clock
upto 06th April 2023 till 11.59 p.m.

b. For payment of fee through Online or through Challan at
any Branch of State Bank of India is 12th April 2023
(within Bank working Hours).

9. Candidates Claiming Reservations:

a. under Scheduled Caste / Scheduled Tribe / Category-I /
IT (A) / II (B) / IIT (A) / III (B) shall possess the certificate in
the form as prescribed by the Government of Karnataka
and issued by the Competent Authority at the time of
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submitting online application and produce the same
whenever directed by the Competent Authority without fail.

b. under Kalyana Karnataka Region - Local Cadre, shall
possess the Eligibility Certificate (Under Article 371(J) -
‘Annexure — A’ issued by the Competent Authority on or
before the last date for submitting online application as
prescribed under the Karnataka Public Employment
(Reservation in Appointment for Hyderabad-Karnataka
Region) (Issue of Eligibility Certificates) Rules, 2013.

10. Candidates called for Document Verification / Driving Test /
Interview shall produce a copy of:

a) Intimation for Interview alongwith Proof of Identity i.e.,
Voter ID or Aadhaar Card or PAN Card or Ration card or
Passport and Driving Licence in Original.

b) original testimonials with regard to Educational
Qualification i.e., Tenth Standard or its equivalent
examination certificate, Caste Certificate, Kalyana
Karnataka Region - Local Cadre ‘Annexure — A’ for
verification purpose.

(c) three certificates of Character i.e., one certificate issued
from the Head of the Institution in which he/she last
studied with study details and other two certificates from
respectable persons not being relative but who is well
acquainted with him/her.

11. If the candidate is employed/working in any State Government or
Central Government or an establishment in Public Sector, the
candidate shall mention ‘Yes’ or ‘No’ in the online application
and if the candidate is selected, he/she shall produce
“No Objection Certificate” from the concerned department,
where he/she is working as per amended Rule 11 of Karnataka

Civil Service (General Recruitment) Rules, 1977.

12. Category / Reservations mentioned in the online application

will be final. No request for change of Category / Reservations

will be entertained later.
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13. Merely attending the Interview shall not confer any right to

appointment and no candidate shall be appointed to the post
unless the High Court of Karnataka is satisfied, after such
enquiries as may be considered necessary that the candidate is
suitable in all respects for appointment to the post.

14. The candidate appointed to the post of Driver is liable to be posted
at High Court of Karnataka, Principal Bench at Bengaluru or
Benches at Dharwad and Kalaburagi.

15. If any candidate attempts to obtain extraneous support by any
means for candidature from any officials or non-officials, he/she
will not be eligible for appointment.

16. On verification, at any time or at any stage of recruitment, if
it is found that the information furnished by the candidate in
the application is false or the candidate does not fulfill any of
the eligibility criteria and/or that he/she has
suppressed/twisted or truncated any material facts, his/her
candidature will stand cancelled. If any of these shortcomings
is found even after appointment, his/her appointment shall
be liable to be terminated. Furnishing of wrong, incomplete or
incorrect information would not only lead to disqualification
but also liable for criminal prosecution for furnishing such
information.

BY ORDER OF HON’BLE THE CHIEF JUSTICE,

sd/-
(K. S. BHARATH KUMAR)
REGISTRAR GENERAL
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